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" In the result, the writ petition succeeds. The impugned order of punishment based
on 2nd show cause notice dated 16-07-2007 (Annexure 9) is set aside. The matter is
remitted to the disciplinary authority to proceed afresh from the stage of issuance of second
show cause and dispose of the same preferably within a period of four months from the date
of receipt of this order."
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